6559 Resolution re:  BEPTEMBER 4, 19% | mewowmon T8: 360
Réference of the Séssion of Lok
Tibet fesue to the -Sabha ot Hyderabad
UN.O. or Bangalore
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Mr., Speaker: There is an amend-
ment moved to thig motion.

Shri Gohokar: 1 beg leave to with-
draw my amendment

The Amendment was, by leave, with-
drawn.

“This House¢ is of opiniom that

Government should refer the
Tibetan issue to the United
Nations”.

The motion was negatived
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sl Resolution re: BHADRA 13, 1881 (SAKA)  Sesmsion of Lek 6562
Sabha at Hyderabad

or Bangalore
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